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ELECTION Cases

*43. SHRI SRADHAKAR SUPAKAR :
SHRIMATI TARA SAPRE:

Will the Minister of LAW be pleased to
state :

(a) the number of election cases, in
respect of Assembly and Parliament elec-
tions, which have been pending for more
than six months; and

(b) how many cases have been disposed *
of ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW (SHRi D. R. CHA-
VAN) : (a) The number of election peti-
tions in respect of Assembly and Parlia-
ment Elections pending for more than six
months is 281.

(b) According to the information receiv-
ed by the Election Commissicn, the total
number of petitions disposed of is 113.

IMPACT OF ‘BANDHS’ AND ‘GHERAOS’

*44. SHRI SHRI CHAND GOEL :
SHRI SAMAR GUHA :
SHRI JAGANNATH RAO JOSHI :
SHRI N. S. SHARMA :
SHRI SHARDA NAND :
SHRIMATI TARKESHWARI

SINHA :

SHRI N. K. P. SALVE :
SHRI CHENGALRAYA NAIDU :
SHRI O. P. TYAGI :
SHRI SITARAM KESRI :
SHRI N. K. SANGHI:
SHRI PREM CHAND VERMA :
SHRI D. N, PATODIA :
SHRI S. C. SAMANTA :
SHRI SARJOO PANDEY :
SHRI VIRENDRAKUMAR SHAH:
SHRI R. R. SINGH DEO:

Will the Minister of LABOUR AND RE-
HABILITATION be pleased to state :

(a) whether Government have made an
t of the impact of ‘Bandhs’ and






